I N THE SUPREME COURT OF | NDI A
ClVIL APPELLATE JURI SDI CTI ON

ClVIL APPEAL NOS. 855-856 OF 2004

M S VALLEY VI EW I NTERNATI ON. HEALTH  ..... APPELLANT
CLUB
VERSUS
EMPLOYEES STATE | NSURANCE ... .. RESPONDENT
CORPORATI ON
ORDER

Ms. Udita Singh, the |[|earned counsel for the
appel lant states that the appellant-Club w shes to
wi t hdraw the appeal s.

The appeal s are di sm ssed as w t hdrawn.

[ ASOK KUVAR GANGULY]

NEW DELHI
OCTCBER 27, 2009.



